COURT NO. 19
THE HONOURABLE SRI JUSTICE N.V.SHRAVAN KUMAR

To be heard on Tuesday the 30th day of July 2024( AT 10:30 AM - HYBRID MODE )
NOTE-For Registration - https://tshc.vconsol.com/register
For attending Court Proceedings - https://tshc.vconsol.com/login
1. Mentioning shall be made only by the Advocates on record, AT 10:30 AM only.
2. Listing of cases would be considered, if no date of hearing is given and While Mentioning, A copy of case
status to be attached to the Mention slip.
3. For Extension of Interim orders, mentions may be made before the last date of expiry of Interim Orders
and the same shall be posted in the caption of " FOR EXTENSION OF INTERIM ORDERS".
4. Special mentions will not be entertained for all those matters which are already in the list for the day.

SNO CASE

(MOTION LIST)

PETITIONER ADV.

EOR PRONOUNCEMENT OF ORDERS

1 CRP/1206/2023
IA 1/2023(Fix an Early
Date)

EOR APPEARANCE

2 WP/16351/2024
1A 1/2024(Direction Petition)

3 WP/17704/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

P SRIDHAR RAO

MOHAMMED ADAM

S V RAMANA

ADMISSION (STAMPS AND REGISTRATION )

4  WP/18562/2024
1A 1/2024(Direction Petition)
IA 2/2024(Receive Docs
Petition)

5  WP/19459/2024
IA 1/2024(Dispense with
Petition)
1A 2/2024(Direction Petition)

6 WP/19650/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

7  WP/20089/2024
1A 1/2024(Direction Petition)

8  WP/20255/2024
1A 1/2024(Direction Petition)

9  WP/20265/2024
IA 1/2024(Direction Petition)

10 WP/20266/2024
1A 1/2024(Direction Petition)

11 WP/20277/2024
1A 1/2024(Direction Petition)

12 WP/20324/2024
IA 1/2024(Direction Petition)

13 WP/20336/2024
1A 1/2024(Direction Petition)

14 WP/20358/2024
1A 1/2024(Direction Petition)

15 WP/20362/2024
IA 1/2024(Direction Petition)

16 WP/20364/2024

SRIKANTH KAVETI

K.NARSIMHA REDDY

SRIKANTH KAVETI

K SADANAND

S SRIDHAR

S SRIDHAR

S SRIDHAR

NAGESHWAR RAO PUJARI

PONAKA RAHUL REDDY

TS NMURTHY

S V RAMANA

KURITI BHASKARA RAO

MALLA REDDY GADIPALLY

RESPONDENT ADV.

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR HOME

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR REVENUE

GP FOR ENDOWMENTS (R4)

GP FOR STAMPS AND REGISTRATION

DISTRICT

PEDDAPALLI

HYDERABAD

RANGA REDDY

MEDCHAL-
MALKAJGIRI

SANGAREDDY

RANGA REDDY

YADADRI

BHUVANAGIRI

RANGA REDDY

RANGA REDDY

RANGA REDDY

RAJANNA

SIRCILLA

MEDAK

MEDCHAL-

MALKAJGIRI

RANGA REDDY

RANGA REDDY

SIDDIPET



IA 1/2024(Direction Petition)

17 WP/20377/2024 JANARDHAN GOUD SUNKARI GP FOR STAMPS AND REGISTRATION RANGA REDDY
IA 1/2024(Direction Petition)



COURT NO. 19
THE HONOURABLE SRI JUSTICE N.V.SHRAVAN KUMAR

To be heard on Tuesday the 30th day of July 2024( AFTER MOTION LIST)

SNO

SPECIALLY IDENTIFIED CASES

18

19

20

21

22

23

24

25

26

27

28

29

30

31

CASE

WP/19952/2012

1A 1/2012(WPMP
25565/2012)(Direction
Petition)

WP/22223/2012

IA 1/2012(WPMP
28492/2012)(Direction
Petition)

WP/22545/2012

IA 1/2012(WPMP
28879/2012)(Direction
Petition)

WP/22547/2012

1A 1/2012(WPMP
28881/2012)(Direction
Petition)

WP/22718/2012

1A 1/2012(WPMP
29064/2012)(Direction
Petition)

WP/22733/2012

1A 1/2012(WPMP
29082/2012)(Direction
Petition)

WP/22842/2012

IA 1/2012(WPMP
29201/2012)(Direction
Petition)

WP/22848/2012

IA 1/2012(WPMP
29208/2012)(Direction
Petition)

WP/23507/2012

1A 1/2012(WPMP
30041/2012)(Direction
Petition)

WP/23819/2012

1A 1/2012(WPMP
30405/2012)(Direction
Petition)

WP/23867/2012

1A 1/2012(WPMP
30488/2012)(Direction
Petition)

WP/23871/2012

1A 1/2012(WPMP
30492/2012)(Direction
Petition)

WP/23882/2012

1A 1/2012(WPMP
30504/2012)(Direction
Petition)

WP/23893/2012

1A 1/2012(WPMP
30515/2012)(Direction
Petition)

(DAILY LIST)

PETITIONER ADV.

RESPONDENT ADV.

N KAMARAJU

P SRI HARSHA REDDY

P SRI HARSHA REDDY

P SRI HARSHA REDDY

D PRAMADA

D PRAMADA

D PRAMADA

D PRAMADA

D PRAMADA

P SRI HARSHA REDDY

P SRI HARSHA REDDY

P SRI HARSHA REDDY

D PRAMADA

P SRI HARSHA REDDY

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

DISTRICT

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD



32

33

34

35

36

37

38

39

40

41

42

43

a4

45

46

WP/25334/2012

IA 1/2012(WPMP
32292/2012)(Direction
Petition)

WP/25340/2012

IA 1/2012(WPMP
32300/2012)(Direction
Petition)

WP/26349/2012

IA 1/2012(WPMP
33573/2012)(Direction
Petition)

WP/26358/2012

IA 1/2012(WPMP
33582/2012)(Direction
Petition)

WP/26404/2012
IA 1/2013(WVMP

1695/2013)(Vacate Stay

Petition)

WP/26911/2012

IA 1/2012(WPMP
34262/2012)(Direction
Petition)

WP/27037/2012

IA 1/2012(WPMP
34437/2012)(Direction
Petition)

WP/31297/2012

IA 1/2012(WPMP
39904/2012)(Direction
Petition)

WP/33532/2012

IA 1/2012(WPMP
42657/2012)(Direction
Petition)

WP/34239/2012

IA 1/2012(WPMP
43539/2012)(Direction
Petition)

WP/34874/2012

IA 1/2012(WPMP
44337/2012)(Direction
Petition)

WP/37550/2012

IA 1/2012(WPMP
47666/2012)(Direction
Petition)
WP/21684/2012

WP/37878/2012

IA 1/2012(WPMP
48041/2012)(Direction
Petition)

WP/37920/2012

IA 1/2012(WPMP
48103/2012)(Direction
Petition)

WP/1706/2013

1A 1/2013(WPMP
2070/2013)(Direction
Petition)
WP/35863/2012

D PRAMADA

D PRAMADA

D PRAMADA

D PRAMADA

VENKAT REDDY THIPPARTHI

D PRAMADA

D PRAMADA

D PRAMADA

D PRAMADA

P SRI HARSHA REDDY

D PRAMADA

D PRAMADA

A PULLA REDDY

A PULLA REDDY

D PRAMADA

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD



47

48

49

50

51

52

53

54

55

56

57

58

59

60

61

WP/2287/2013

WP/4619/2013
IA 1/2013(WPMP

4620/2013)(Vacation Motion

Letter)

IA 2/2013(WPMP
5768/2013)(Direction
Petition)

WP/6207/2013

IA 1/2013(WPMP
7746/2013)(Direction
Petition)

WP/10579/2013

IA 1/2013(WPMP
13118/2013)(Direction
Petition)

WP/10733/2013

IA 1/2013(WPMP
13297/2013)(Direction
Petition)

WP/12572/2013

IA 1/2013(WPMP
15503/2013)(Direction
Petition)

WP/13849/2013

IA 1/2013(WPMP
16939/2013)(Direction
Petition)

WP/15800/2013

IA 1/2013(WPMP
19134/2013)(Direction
Petition)
WP/10733/2013

WP/16848/2013

1A 1/2013(WPMP
20436/2013)(Direction
Petition)

WP/21823/2013

IA 1/2013(WPMP
26743/2013)(Direction
Petition)

IA 2/2013(WPMP
26744/2013)(Direction
Petition)

WP/22938/2013

IA 1/2013(WPMP
28142/2013)(Direction
Petition)

WP/23831/2013

1A 1/2013(WPMP
29306/2013)(Direction
Petition)

WP/24397/2013

1A 1/2013(WPMP
30025/2013)(Direction
Petition)

WP/24408/2013

1A 1/2013(WPMP
30038/2013)(Direction
Petition)

WP/25172/2013

1A 1/2013(WPMP
31052/2013)(Direction
Petition)

N KAMARAJU

MOHAMMED IMRAN KHAN

SURESH SHIV SAGAR

G ANANDAM

N KAMARAJU

D PRAMADA

D PRAMADA

N KAMARAJU

KOWTURU PAVAN KUMAR

N KAMARAJU

G ANANDAM

N KAMARAJU

IMMANENI RAMA RAO

P ACHUTHAM REDDY

G ANANDAM

GP FOR REVENUE

GP FOR REVENUE

GP FOR ENDOWMENTS

M VIDYASAGAR (R13)

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD



62

63

64

65

66

67

68

69

70

71

72

73

74

75

WP/29365/2013

IA 1/2013(WPMP
36469/2013)(Direction
Petition)

WP/31196/2013

IA 1/2013(WPMP
38748/2013)(Direction
Petition)

WP/31237/2013

IA 1/2013(WPMP
38793/2013)(Direction
Petition)

WP/32771/2013
IA 1/2013(WPMP

40753/2013)(Suspension

Petition)
IA 2/2013(WPMP

41853/2013)(Permission

Petition)

WP/33725/2013

IA 1/2013(WPMP
41957/2013)(Direction
Petition)

IA 2/2013(WPMP
41958/2013)(Direction
Petition)

WP/38115/2013

IA 1/2013(WPMP
47397/2013)(Direction
Petition)

WP/38136/2013

IA 1/2013(WPMP
47420/2013)(Direction
Petition)

WP/38137/2013

IA 1/2013(WPMP
47421/2013)(Direction
Petition)

WP/1324/2014

IA 1/2014(WPMP
1550/2014)(Direction
Petition)

WP/1408/2014

IA 1/2014(WPMP
1674/2014)(Direction
Petition)

WP/3612/2014

IA 1/2014(WPMP
4444/2014)(Direction
Petition)

WP/6372/2014

IA 1/2014(WPMP
7909/2014)(Direction
Petition)

WP/15382/2014

IA 1/2014(WPMP
19054/2014)(Direction
Petition)

WP/40724/2014

IA 1/2014(WPMP
51028/2014)(Direction
Petition)

IA 2/2014(WPMP

51029/2014)(Suspension

Petition)

D MADHAVA RAO

G RAJKUMAR

N KAMARAJU

A VEERASEKHAR RAO

N KAMARAJU

N KAMARAJU

P ACHUTHAM REDDY

P ACHUTHAM REDDY

C H SATISH KUMAR

GANTA RAMAKRISHNA

N KAMARAJU

K R KOTESWARA RAO

G RAJKUMAR

A VENKAT LAXMA REDDY

GP FOR REVENUE

GP FOR REVENUE

R4 UNSERVED,

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD



76

e

78

79

80

81

82

83

WP/15688/2015

IA 1/2015(WPMP
20422/2015)(Direction
Petition)

WP/17087/2015

IA 2/2015(WPMP
24126/2015)(Miscellaneous
Petition)

WP/17584/2015

WP/17114/2021
IA 1/2021(Direction Petition)

WP/22825/2021
IA 1/2021(Direction Petition)

WP/13249/2024
IA 1/2024(Direction Petition)

WP/18246/2024
IA 1/2024(Direction Petition)

WP/18270/2024
IA 1/2024(Direction Petition)

EOR DISMISSAL

84

85

86

WP/12410/2013

WP/28123/2013

1A 1/2013(WPMP
34907/2013)(Direction
Petition)

WP/18151/2014

1A 1/2014(WPMP
22765/2014)(Direction
Petition)

N KAMARAJU

VIVEK JAIN

G RAJESHWAR REDDY

KATIKA RAVINDER REDDY

KATIKA RAVINDER REDDY

D.KAVAL KUMAR

THUMU CHANDRA SHEKAR

A VENKATESH

J VENKATESWARA REDDY

K SATYANARAYANA MURTHY

M DAMODAR REDDY

EINAL HEARING (ANIMAL HUSBANDARY AND FISHERIES)

87

WP/9035/2015

1A 1/2015(WPMP
11889/2015)(Direction
Petition)

EINAL HEARING ENDOWMENTS

88

WP/25382/2011
1A 2/2011(WPMP
31244/2011)(Stay Petition)

EINAL HEARING (FOREST)

89

90

WP/19388/2013

IA 1/2013(WPMP
23704/2013)(Direction
Petition)
WP/24073/2014

WP/24073/2014

1A 1/2015(WVMP
4575/2015)(Vacate Stay
Petition)

D GOVERDHANACHARY

S LAKSHMI KANTH

PV RAMANA

P VISHNUVARDHANA REDDY

EINAL HEARING (STAMPS & REGISTRATION)

91

WP/15464/2011

1A 1/2011(WPMP
18540/2011)(Stay Petition)
1A 4/2011(WPMP
74234/2011)(Vacation
Motion Letter)

M A K MUKHEED

GP FOR REVENUE

GP FOR REVENUE
CHATLA MADHU( SC FORGHMC CRL25
30) (R14)

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR FISHERIES

VENKATESWERLLU KESAMSETTY (R17)

GP FOR REVENUE (R16)

GP FOR ENDOWMENTS
C H SATISH KUMAR (R185)

GP FOR FORESTS
GP FOR FORESTS (R106)

GP FOR FORESTS
P V RAMANA
P V RAMANA (R11)

GP FOR REVENUE

HYDERABAD

HYDERABAD

HYDERABAD

RANGA REDDY

RANGA REDDY

MEDCHAL-
MALKAJGIRI

HYDERABAD

HYDERABAD

HYDERABAD

RANGA REDDY

HYDERABAD

WARANGAL

WARANGAL

KHAMMAM

KHAMMAM

HYDERABAD



92

93

94

95

96

WP/26914/2011

IA 1/2011(WPMP
33229/2011)(Direction
Petition)

IA 1/2014(WPMP
12665/2014)(L R Petition)

WP/12674/2012

1A 1/2012(WPMP
15863/2012)(Suspension
Petition)

WP/33043/2013

1A 1/2013(WPMP
41103/2013)(Suspension
Petition)

WP/33176/2013

1A 1/2014(WVMP
281/2014)(Vacate Stay
Petition)

WP/34870/2013

IA 1/2013(WPMP
43348/2013)(Direction
Petition)

IA 1/2018(Implead Petition)

DY LNCHARYULU

N NIYATHA

MOHD MOIN AHMED QUADRI

VEDULA SRINIVAS

KV BHANU PRASAD

ADMISSION (STAMPS AND REGISTRATION )

97

98

99

100

101

102

103

104

105

106

107

108

109

110

WP/17926/2024
IA 1/2024(Direction Petition)

WP/18044/2024
IA 1/2024(Direction Petition)

WP/18421/2024
IA 1/2024(Direction Petition)

WP/18487/2024
IA 1/2024(Direction Petition)

WP/18677/2024
IA 1/2024(Direction Petition)

WP/18687/2024
IA 1/2024(Direction Petition)

WP/18786/2024
IA 1/2024(Direction Petition)

WP/18793/2024

IA 1/2024(Suspension
Petition)

IA 2/2024(Direction Petition)

WP/18800/2024
IA 1/2024(Direction Petition)

WP/19228/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

WP/20108/2024
IA 1/2024(Direction Petition)

WP/20126/2024
IA 1/2024(Direction Petition)

WP/20174/2024
IA 1/2024(Direction Petition)

WP/20178/2024
IA 1/2024(Direction Petition)

VADAPALLY AGNI KUMAR

VADAPALLY AGNI KUMAR

Dr CHALLA SRINIVASA REDDY

Dr CHALLA SRINIVASA REDDY

KATIKA RAVINDER REDDY

P.BOSU BABU

KATIKA RAVINDER REDDY

P. SATHWIK REDDY

G RAJESHWAR REDDY

G SANGEETHA

SHANKAR AMSHALA

N HARI PRASAD

VADAPALLY AGNI KUMAR

VADAPALLY AGNI KUMAR

N PRAVEEN KUMAR(SC FOR MC
TELANGANA)

PRABHAKAR BOMMAGANI (R5)

M RAM MOHAN REDDY (SC FOR
MUNICIPALITIES TG) (R4)

GP FOR REVENUE (R4)

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

GP FOR REVENUE

K R PRABHAKAR (R46)

E VV S RAVI KUMAR

NADELLA VENKATESWARA RAO (R3)

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION
VENKAT PRASAD UKKALAM (R5)

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION
GP FOR ENDOWMENTS (R2)

GP FOR STAMPS AND REGISTRATION

GP FOR REVENUE

GP FOR STAMPS AND REGISTRATION

NALGONDA

RANGA REDDY

RANGA REDDY

HYDERABAD

HYDERABAD

SANGAREDDY

SANGAREDDY

NARAYANPET

NARAYANPET

RANGA REDDY

MEDCHAL-

MALKAJGIRI

RANGA REDDY

HYDERABAD

KARIMNAGAR

RANGA REDDY

HYDERABAD

RANGA REDDY

SANGAREDDY

SANGAREDDY



111

112

WP/20180/2024
IA 1/2024(Direction Petition)

WP/20219/2024
IA 1/2024(Direction Petition)

EOR ORDERS

113

114

CC/511/2024

WP/12280/2024
IA 1/2024(Direction Petition)

INTERLOCUTORY

115

116

117

118

119

WP/11081/2000

IA 1/2017(Restoration
Petition)

IA 2/2017(Condone Delay
Petition)

IA 3/2017(Dispense with
Petition)

IA 1/2022(Additional
Affidavit)

WP/12409/2016

IA 1/2016(WPMP
15549/2016)(Suspension
Petition)

WP/21653/2021

IA 1/2021(Direction Petition)
IA 2/2023(Vacate Stay
Petition)

WP/21597/2021

WP/21597/2021

IA 1/2021(Direction Petition)
IA 1/2024(Implead Petition)
IA 2/2024(Vacate Stay
Petition)

WP/18461/2023
IA 1/2023(Direction Petition)

ADMISSION

120

121

122

123

124

125

WP/21635/2022
IA 1/2022(Direction Petition)

CC/1808/2023
IA 1/2024(Amendment
Petition)

CC/2620/2023

WP/27597/2023
IA 1/2023(Direction Petition)
1A 1/2024(Implead Petition)

WP/32479/2023

IA 1/2023(Direction Petition)
IA 1/2024(Vacate Stay
Petition)

WP/3695/2024
WP/5666/2024
WP/5668/2024

WP/3695/2024
IA 1/2024(Direction Petition)

VADAPALLY AGNI KUMAR

S LAKSHMI KANTH

J R MONOHAR RAO (SC FOR

ENDOWMENTS)

N SARASA DEVI

R M RAMA DEVI
GP FOR FORESTS
D SUDARSHAN REDDY

P S P SURESH KUMAR

KV BHANU PRASAD

KV BHANU PRASAD

KRISHNA REDDY PUTTA

SURESH SHIV SAGAR

ARVIND KUMAR KATA

B SREE RAMA KRISHNA

M.S. Balasubramanium

KARNAM RAMESH

NIBHANUPUDI LAKSHMI AISWARYA

GP FOR REVENUE

GP FOR STAMPS AND REGISTRATION

J SURESH BABU

GP FOR GENERAL ADMINISTRATION
GP FOR FINANCE PLANNING (R2)

GP FOR FORESTS
R1, R2 served

B. Sravan Kumar for Petitioners No. 1 and 3

except 2 with NOC

GP FOR REVENUE
PAPAIAH PEDDAKULA (R5)

GP FOR STAMPS AND REGISTRATION
SARDAR JASBEER SINGH

GP FOR STAMPS AND REGISTRATION
SARDAR JASBEER SINGH

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION
PILLI NAGARAJ (R4)

GP FOR SERVICES V (R2)
GP FOR SERVICES V (R3)
RR 1, 2 and 4 notice served
R 3 notice sent through cheif Judge, city

civil court, Hyderabad and by RPAD not yet

returned served

GP FOR SERVICES | (R2)

GP FOR STAMPS AND REGISTRATION
ANDE VISHALA SC FOR EPFO

GP FOR STAMPS AND REGISTRATION
M PRATHEEK REDDY (R8)

M PRATHEEK REDDY (R6)

M PRATHEEK REDDY (R5)

M PRATHEEK REDDY (R7)

M PRATHEEK REDDY

GP FOR REVENUE

P. GOVIND REDDY(SPECIAL COUNSEL
FOR A.P) (R3)

GP FOR ENDOWMENTS (R4)

M PRATHEEK REDDY (R12)

SANGAREDDY

MEDCHAL-
MALKAJGIRI

HYDERABAD

KHAMMAM

RANGA REDDY

NALGONDA

RANGA REDDY

RANGA REDDY

RANGA REDDY

RANGA REDDY

NALGONDA

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD



126 WP/5666/2024

IA 1/2024(Direction Petition)

127 WP/5668/2024

IA 1/2024(Direction Petition)

1A 2/2024(L R Petition)

128 ARBAPPL/82/2024

129 ARBAPPL/84/2024

130 CC/623/2024

131 CCJ/746/2024

132 CRP/957/2024
IA 1/2024(Suspension
Petition)

133 CC/1244/2024

134 CRP/1473/2024
IA 1/2024(Stay Petition)

135 WP/12967/2024

IA 1/2024(Direction Petition)

136 WP/12969/2024
IA 1/2024(Suspension
Petition)

1A 2/2024(Implead Petition)

WP/12986/2024

137 WP/12986/2024
IA 1/2024(Suspension
Petition)

IA 2/2024(Implead Petition)

138 WP/14406/2024

IA 1/2024(Direction Petition)

139 WP/18630/2024

IA 1/2024(Direction Petition)

140 WP/18946/2024

IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

141 WP/19215/2024

IA 1/2024(Direction Petition)

142 WP/19349/2024

IA 1/2024(Direction Petition)

ADMISSION (ENDOWMENTS)

143 WP/8761/2023
1A 1/2023(Suspension
Petition)

PRABHU NATH VASIREDDY

G TIRUPATHI REDDY

MANJARI S GANU

RUSHEEK REDDY K V

SYED YASAR MAMOON

D RAMAKRISHNA

S YOGESH

A PRABHAKAR RAO

MADIRAJU PRABHAKAR RAO

POTTA TARUN PATEL

CHANDRASEN LAW OFFICES

CHANDRASEN LAW OFFICES

VONJARI RAJA SHEKAR REDDY

VENKAT RAM REDDY

S LAKSHMI KANTH

N KRISHNA SUMANTH

m v v lakshmi

S RAMA MOHAN RAO

M A K MUKHEED

10

GP FOR STAMPS AND REGISTRATION
M PRATHEEK REDDY (R6)
M PRATHEEK REDDY (R5)

GP FOR STAMPS AND REGISTRATION
M PRATHEEK REDDY (R6)
M PRATHEEK REDDY (R5)

VV SN RAJU

RR1 to 3 Notice Served

RR1 to 3 Apps.

Memo Proof of service filed vide USR
51336/2024

D SRINIVAS PRASAD

A P SURESH RAM (R3)

RR1 and 2 Apps. by D.Srinivas
R3 Apps. by AP Suresh

K SIDDHARTH RAO

GP FOR STAMPS AND REGISTRATION

T VASANTHA RAO

SR SERVED. ITEM DELIVERED.

MEMO PROOF OF SERVICE FILED
ALONG WITH POSTAL TRACK REPORT
VIDE USR.NO.33477/2024.

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR REVENUE
GP FOR STAMPS AND REGISTRATION
(R2)

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR REVENUE

GP FOR ENDOWMENTS

GP FOR HOME (R5)

J R MONOHAR RAO (SC FOR
ENDOWMENTS) (R4)

RANGA REDDY

RANGA REDDY

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD

BHADRADRI
KOTHAGUDEM

SANGAREDDY

BHADRADRI
KOTHAGUDEM
RANGA REDDY

YADADRI
BHUVANAGIRI

YADADRI
BHUVANAGIRI

SANGAREDDY

SANGAREDDY

RANGA REDDY

RANGA REDDY

NIZAMABAD

NIZAMABAD



144

145

146

147

148

149

150

WP/25495/2023

IA 1/2023(Suspension
Petition)

IA 1/2024(Vacate Stay
Petition)

WP/1159/2024

IA 1/2024(Suspension
Petition)

I1A 2/2024(Extension
Petition)

IA 3/2024(Vacate Stay
Petition)

WP/4174/2024
IA 1/2024(Direction Petition)
IA 2/2024(Implead Petition)

WP/6316/2024

IA 1/2024(Suspension
Petition)

IA 2/2024(Extension
Petition)

IA 3/2024(Vacate Stay
Petition)

WP/17807/2024
IA 1/2024(Direction Petition)

WP/20038/2024
IA 1/2024(Direction Petition)

WP/20070/2024
IA 1/2024(Direction Petition)

ADMISSION (Forest)
151 WP/34425/2023

IA 1/2023(Direction Petition)

152 WP/34949/2023

IA 1/2023(Direction Petition)

IA 1/2024(Vacate Stay
Petition)

153 WP/16435/2024

IA 1/2024(Direction Petition)

ADMISSION (FISHERIES)

154 CC/1300/2023
WP/22524/2021

SRINIVASA MURTHY CHEEDELLA

MV RAJA RAAM

ARUN KUMAR DODDLA

P. SATHWIK REDDY

V V N K SARATH SARAN

RAM PRASAD TEEGALA

RAM PRASAD TEEGALA

CH SAMSON BABU

SREENIVASA RAO VELIVELA

B SHIRISHA

M VENKANNA

11

GP FOR ENDOWMENTS
ARUN KUMAR DODDLA
ARUN KUMAR DODDLA (R3)

GP FOR ENDOWMENTS

GP FOR ENDOWMENTS
J R MONOHAR RAO (SC FOR
ENDOWMENTS) (R5)

GP FOR ENDOWMENTS

GP FOR ENDOWMENTS
J R MONOHAR RAO (SC FOR
ENDOWMENTS) (R5)

GP FOR ENDOWMENTS

GP FOR ENDOWMENTS

GP FOR FORESTS
GP FOR REVENUE (R2)

GP FOR FORESTS

GP FOR FORESTS
GP FOR HOME (R9)

GP FOR SOCIAL WELFARE (R3)

GP FOR FISHERIES

HYDERABAD

MEDCHAL-
MALKAJGIRI

RANGA REDDY

NALGONDA

NALGONDA

RAJANNA SIRCILLA

RAJANNA SIRCILLA

MAHABUBABAD

KHAMMAM

BHADRADRI
KOTHAGUDEM

NALGONDA



155 WP/22524/2021 M VENKANNA GP FOR FISHERIES NALGONDA

IA 1/2021(Direction Petition) GP FOR REVENUE (R2)
IA 1/2022(Stay Petition) M VIDYAVATHI (R28)

IA 2/2022(Direction Petition) M VIDYAVATHI (R56)

IA 2/2023(Direction Petition) M VIDYAVATHI (R20)

IA 3/2023(Direction Petition) M VIDYAVATHI (R51)

IA 4/2023(Direction Petition) M VIDYAVATHI (R43)

IA 5/2023(Vacate Stay M VIDYAVATHI (R55)
Petition) M VIDYAVATHI (R13)

IA 1/2024(Fix an Early M VIDYAVATHI (R8)
Date) M VIDYAVATHI (R23)

M VIDYAVATHI (R39)
M VIDYAVATHI (R21)
M VIDYAVATHI (R10)
M VIDYAVATHI (R6)

M VIDYAVATHI (R9)

M VIDYAVATHI (R26)
M VIDYAVATHI (R44)
M VIDYAVATHI (R53)
M VIDYAVATHI (R16)
M VIDYAVATHI (R19)
M VIDYAVATHI (R36)
M VIDYAVATHI (R33)
M VIDYAVATHI (R45)
M VIDYAVATHI (R54)
M VIDYAVATHI (R40)
M VIDYAVATHI (R5)

M VIDYAVATHI (R24)
M VIDYAVATHI (R30)
M VIDYAVATHI (R25)
M VIDYAVATHI (R12)
M VIDYAVATHI (R41)
M VIDYAVATHI (R27)
M VIDYAVATHI (R47)
M VIDYAVATHI (R48)
M VIDYAVATHI (R22)
M VIDYAVATHI (R46)
M VIDYAVATHI (R31)
M VIDYAVATHI (R42)
M VIDYAVATHI (R34)
M VIDYAVATHI (R17)
M VIDYAVATHI (R7)

M VIDYAVATHI (R32)
M VIDYAVATHI (R15)
M VIDYAVATHI (R38)
M VIDYAVATHI (R35)
M VIDYAVATHI (R37)
M VIDYAVATHI (R52)
M VIDYAVATHI (R49)
M VIDYAVATHI (R18)
M VIDYAVATHI (R4)

M VIDYAVATHI (R11)
M VIDYAVATHI (R14)
M VIDYAVATHI (R29)
M VIDYAVATHI (R50)

156 WP/15614/2024 SHAIK KARIMULLA GP FOR FISHERIES KHAMMAM
IA 1/2024(Direction Petition) GP FOR REVENUE (R2)
1A 2/2024(Stay Petition) PULIKANTI SREENIVAS RAO
1A 3/2024(Implead Petition) GP FOR HOME (R6)

ADMISSION (STAMPS AND REGISTRATION )

157 WP/12918/2015 K HARISH KUMAR GP FOR REVENUE RANGA REDDY
IA 1/2015(WPMP C RAM PRASAD (R33)
16994/2015)(Stay Petition) MIRZA SHAH NAWAZ BAIG (R5)
158 WP/12919/2017 PONNAM MAHESH BABU GP FOR REVENUE NALGONDA
1A 1/2017(WPMP B VARA PRASADA RAO (SC FOR
16059/2017)(Suspension TSCCDC) (R4)
Petition)
1A 3/2017(WPMP
46135/2017)(Fix an Early
Date)
159 WP/28756/2022 VIJAY B PAROPAKARI GP FOR STAMPS AND REGISTRATION NAGARKURNOOL
IA 1/2022(Direction Petition) V HANUMANTH RAO (R5)
160 WP/33773/2022 VIJAY B PAROPAKARI GP FOR STAMPS AND REGISTRATION RANGA REDDY

IA 1/2022(Direction Petition)

161 WP/7884/2023 KV RAJENDRA PRASAD GP FOR STAMPS AND REGISTRATION  RANGA REDDY
IA 1/2023(Direction Petition)
IA 2/2023(Permission
Petition)

12



162

163

164

165

166

167

168

169

170

171

172

173

174

175

176

177

178

WP/15854/2023
IA 1/2023(Direction Petition)

WP/34932/2023

IA 1/2023(Direction Petition)
IA 2/2023(Direction Petition)
IA 3/2023(Direction Petition)

WP/2758/2024

IA 1/2024(Direction Petition)
IA 2/2024(Implead Petition)
IA 3/2024(Fix an Early
Date)

WP/3036/2024

IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)
IA 3/2024(Permission
Petition)

WP/3138/2024
IA 1/2024(Direction Petition)

WP/3726/2024
IA 1/2024(Suspension
Petition)

WP/5206/2024
IA 1/2024(Direction Petition)

WP/5286/2024

IA 1/2024(Direction Petition)
IA 2/2024(Extension
Petition)

WP/5326/2024
IA 1/2024(Direction Petition)

WP/7328/2024

IA 1/2024(Direction Petition)
IA 2/2024(Vacate Stay
Petition)

WP/9244/2024
IA 1/2024(Direction Petition)

WP/9503/2024
IA 1/2024(Direction Petition)

WP/9569/2024
IA 1/2024(Direction Petition)

WP/9677/2024
IA 1/2024(Direction Petition)

WP/10143/2024
IA 1/2024(Direction Petition)
IA 2/2024(Implead Petition)

WP/10173/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

WP/10190/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

PULIMAMIDI SHASHIDHAR REDDY

NIKUNJ DUGAR

BAISA SURAJ

M/S INDUS LAW FIRM

MOHAMMAD ADNAN

PRATUSHA BOPPANA

S SRIDHAR

M DAMODAR REDDY

SV RAMANA

ANJANAYULU YADANABOYINA

DIDA VIJAYA KUMAR

ESLAVATH RAJU

ESLAVATH RAJU

M DAMODAR REDDY

VENKATESWARLU VANGALLI

VENKATESWARLU VANGALLI

VENKATESWARLU VANGALLI

13

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION
SUBRAHMANYAM KURELLA (R5)

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION
SUMITH RAJ (R12)

SUMITH RAJ (R11)

KATIKA RAVINDER REDDY (R9)
SUMITH RAJ (R13)

KATIKA RAVINDER REDDY (R8)
SUMITH RAJ (R10)

KATIKA RAVINDER REDDY (R7)

P FOR STAMPS AND REGISTRATION
Y L N CHARYULU (R7)
Y L N CHARYULU (R8)

G
D
D
V SATYAM REDDY (R9)

GP FOR STAMPS AND REGISTRATION
M.A. RAHEEM (R5)
M.A. RAHEEM (R6)

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION
BALGURI SRINIVAS (R3)

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION
G SINDHU (R6)
G SINDHU (R5)
G SINDHU (R7)

GP FOR STAMPS AND REGISTRATION
GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION
E VENKATA SIDDHARTHA

GP FOR STAMPS AND REGISTRATION
E VENKATA SIDDHARTHA

GP FOR STAMPS AND REGISTRATION
E VENKATA SIDDHARTHA

YADADRI
BHUVANAGIRI

MEDCHAL-
MALKAJGIRI

HYDERABAD

RANGA REDDY

HYDERABAD

NALGONDA

RANGA REDDY

MAHABUBNAGAR

MEDCHAL-
MALKAJGIRI

MEDCHAL-
MALKAJGIRI

MEDCHAL-
MALKAJGIRI

HYDERABAD

HYDERABAD

RANGA REDDY

RANGA REDDY

RANGA REDDY

RANGA REDDY



179

180

181

182

183

184

185

186

187

188

189

190

191

192

193

194

195

WP/11551/2024

IA 1/2024(Direction Petition)
IA 3/2024(Amendment
Petition)

WP/11464/2024
WP/11498/2024
WP/11504/2024
WP/11513/2024
WP/11546/2024

WP/11464/2024

IA 1/2024(Direction Petition)
IA 3/2024(Amendment
Petition)

WP/11498/2024

IA 1/2024(Direction Petition)
IA 3/2024(Amendment
Petition)

WP/11504/2024

IA 1/2024(Direction Petition)
IA 3/2024(Amendment
Petition)

WP/11513/2024

IA 1/2024(Direction Petition)
IA 3/2024(Amendment
Petition)

WP/11546/2024

IA 1/2024(Direction Petition)
IA 3/2024(Amendment
Petition)

WP/12842/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

WP/12870/2024
IA 1/2024(Direction Petition)
IA 2/2024(Implead Petition)

WP/12922/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

WP/12923/2024
IA 1/2024(Direction Petition)
1A 2/2024(Implead Petition)

WP/14309/2024
IA 1/2024(Direction Petition)
IA 2/2024(Implead Petition)

WP/15941/2024
IA 1/2024(Direction Petition)

WP/15966/2024
IA 1/2024(Direction Petition)

WP/16185/2024
IA 1/2024(Direction Petition)

WP/17390/2024
IA 1/2024(Direction Petition)

WP/17576/2024

IA 1/2024(Suspension
Petition)

1A 2/2024(Suspension
Petition)

WP/17677/2024
IA 1/2024(Direction Petition)

C KUMAR

C KUMAR

C KUMAR

C KUMAR

C KUMAR

C KUMAR

VENKATESWARLU VANGALLI

VENKATESWARLU VANGALLI

VENKATESWARLU VANGALLI

VENKATESWARLU VANGALLI

D A PREM CHAND

GUDI MADHUSUDHAN REDDY

AADESH VARMA

G RAJESHWAR REDDY

VEDULA CHITRALEKHA

D NARENDAR NAIK

MD SADATH HUSSAIN

14

GP FOR STAMPS AND REGISTRATION
V V RAMANA (R6)
V V RAMANA (R5)

GP FOR STAMPS AND REGISTRATION
V'V RAMANA (R6)
V V RAMANA (R5)

GP FOR STAMPS AND REGISTRATION
V'V RAMANA (R6)
V V RAMANA (R5)

GP FOR STAMPS AND REGISTRATION
V'V RAMANA (R6)
V V RAMANA (R5)

GP FOR STAMPS AND REGISTRATION
V'V RAMANA (R6)
V V RAMANA (R5)

GP FOR STAMPS AND REGISTRATION
V'V RAMANA (R6)
V V RAMANA (R5)

GP FOR STAMPS AND REGISTRATION
E VENKATA SIDDHARTHA

GP FOR STAMPS AND REGISTRATION
E VENKATA SIDDHARTHA

GP FOR STAMPS AND REGISTRATION
E VENKATA SIDDHARTHA

GP FOR STAMPS AND REGISTRATION
E VENKATA SIDDHARTHA

GP FOR STAMPS AND REGISTRATION
E VENKATA SIDDHARTHA

GP FOR REVENUE

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

GP FOR STAMPS AND REGISTRATION

MEDCHAL-
MALKAJGIRI

MEDCHAL-
MALKAJGIRI

MEDCHAL-
MALKAJGIRI

MEDCHAL-
MALKAJGIRI

MEDCHAL-
MALKAJGIRI

MEDCHAL-
MALKAJGIRI

RANGA REDDY

RANGA REDDY

RANGA REDDY

RANGA REDDY

RANGA REDDY

MEDCHAL-
MALKAJGIRI

RANGA REDDY

MEDCHAL-

MALKAJGIRI

HYDERABAD

RANGA REDDY

SANGAREDDY



INTERLOCUTORY(ENDOWMENTS)
196 WP/11707/2023

IA 1/2023(Suspension
Petition)

IA 2/2023(Extension
Petition)

IA 1/2024(Extension
Petition)

Y RAMA RAO AND ASSOCIATES

INTERLOCUTORY(REVENUE - STAMPS & REG.)
197 WP/32550/2021

IA 1/2022(Vacate Stay
Petition)

EINAL HEARING

198

WP/2236/2023

IA 1/2023(Direction Petition)
IA 3/2023(Additional Material
Petition)

EOR FURTHER HEARING

199

200

201

202

WP/43314/2022
IA 1/2022(Direction Petition)

WP/12060/2023

IA 1/2023(Direction Petition)
IA 2/2023(Direction Petition)
1A 3/2023(Implead Petition)
WP/12068/2023
WP/12108/2023

WP/12068/2023

IA 1/2023(Direction Petition)
IA 2/2023(Direction Petition)
1A 3/2023(Implead Petition)

WP/12108/2023

IA 1/2023(Direction Petition)
IA 2/2023(Direction Petition)
1A 3/2023(Implead Petition)

N NAVEEN KUMAR

P LALITHA KAMESH

KIRAN PALAKURTHI

PASHAM MOHITH

T S ANIRUDH REDDY

HAMSINI DURVASULA

15

GP FOR ENDOWMENTS

GP FOR STAMPS AND REGISTRATION
VEDULA CHITRALEKHA

GP FOR REVENUE

GP FOR STAMPS AND REGISTRATION
(R3)

GP FOR EDUCATION (R2)

GP FOR FORESTS
GP FOR REVENUE (R4)

GP FOR STAMPS AND REGISTRATION
PV A PADMANABHAM (R3)

S RAMANANDA SWAMY (R4)

PV A PADMANABHAM (R6)

GP FOR STAMPS AND REGISTRATION
PV A PADMANABHAM (R3)

PASHAM MOHITH

S RAMANANDA SWAMY (R4)

PV A PADMANABHAM (R6)

GP FOR STAMPS AND REGISTRATION
P V A PADMANABHAM (R3)

PASHAM MOHITH

S RAMANANDA SWAMY (R4)

KHAMMAM

RANGA REDDY

RANGA REDDY

SANGAREDDY

SURYAPET

SURYAPET

SURYAPET



